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On being mentioned, the case is taken up as out of turn in forenoon session.

Sh. 8.D. Sudhi, Advocate for the petitioner. Sh. Zain Abbas alongwith Sh. Saurabh

Srivastava, Advocates for the respondent. -

The counsel for the petitioner Sh. S.D. Sudhi files reply cum clarification as
sought for by this Court. The same was filed on 13.12.2017 in the registry. A copy
of this reply cum clarification be provided to the opposite party by the petitioner

counsel or by the registry of this Tribunal. He is also at liberty to file rebuttal

documents, if any, within a week in both pending IAs.
The matter to be listed on 18™ January, 2018 for order.

Dated:21.12.2017 H.P. Chdtarvedi,
Member (Judicial)
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